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MINISTRY OF SURFACE TRANSPORT
(Ports Wing)
NOTIFICATION
New Delhi, the 22nd December, 2000
GSR. 926(E).—In exercise of the powers conferred by sub-section (1) of Section 124 read with sub-section (1)
of Section 132 of the Major Port Trusts Act, 1963, (38 of 1963), the Central Government hereby approves the Tuticorin

Port Trust Employees (Recruitment, Seniority and Promction) Amendment Regulations, 2000, as set out in the Sche-
dule annexed to this Notification

2 The said Regulations shall come into effect from the date of publication of this Notification in the official
Gazettee

SCHEDULE
TUTICORIN PORT TRUST

TUTICORIN PORT TRUST EMPLOYEES (RECRUITMENT, SENIORITY AND PROMOTION) AMEND-
MENT REGULATIONS, 2000

In ¢xercise of the powers conferred by Section 28 of the Major Port Trusts Act. 1963, (38 of 1963), the Board of
Trustees of the Tuticorin Port hereby makes the following Regulations further to amend the Tuticorin Port Trust Employ-
ees (Recruitment, Seniority and Promotion) Regulations, 1979, under Section 124, ibid, namely :—

(1) (i) These Regulations may be called the Tuticorin Port Trust Employees (Recruitment. Seniority and
Promotion) Amendment Regulations, 2000

(ii) They shall come into force with effect from the date of publication in the Gazette of India.

(2) In the Schedule to the Tuticorin Port Trust Employees (Recruitment, Seniority and Promotion)
Regulations, 1979; —

For the existing entries in SI. Nos. 39, 61, 62, 65. 80. 86, 87, 88, 89, 91, 94. 96, 102, 103 and 167, the
following entries shall be substituted :— .

S Nos. 59, 59(a), 61, 62, 62(a). 65. 80, 80(a), 80(b). 86. 86(a). 86(b). 87. 87(a). 88. 88(a). 88(b). 89,
89(a). 91. 94. 94(a), 96, 96(a), 102, 102(a), 102(b), 103. 103(a) and 167.

SI.No. Nameof No.of Scaleof Classification Age limats Educational qualifications and other qualifications
the post posts  pay lower and required for direct recruits
upper for
direct re-
cruits.
48 2 @ “4) (%) (6) N
59 Car- 8 Rs. 4300-  ClassIII Between 18 Essential :
penter 120-5260- and 30 years +(i) X Standard Pass.
TD-130- (i1) I T.I Certiticate in Carpentary with 3 years
6170- experience 1n the profession.
TD-130- (111) Should pass the Trade Test conducted by the
8120 Port.
Desirable :

Possession of National Apprenticeship Certiti-
cate 1ssued under Apprenticeship Scheme by the

Regional Director. Apprenticeship Training
Scheme.
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Whether age and educational Method of recruitment whether Whetherthe  In case of promotion or Prescribed
and other qualifications pres- by promotion, transfer, de- post is a se- transfer cadres from period of
cribed for direct recruits will putation or direct recruitment lection or which promotion or probation
apply in the case of promo- and other percentage of vacan- non-selection  transfer shall be made
tees and persons holding cies to be filled by different post (for promo-
analogous posts in another recruitment tion only)
department and deputationists
¥) ) (10) 1mn (12)
Age: No By Transfer failing which by Non-Selec- Transfer : Two years
Qualification : As indicated in promotion and failing both tion. Employees working in
in Column 11. by direct recruitment. the Grade of Assistant
Carpenter in the Port
subject to passing the
Trade Test, conducted
by the Port,
Promotion :
Helper (Carpentry) in possession of
L. T.I. Certificate with six years Regular
Service in the grade in the Port subject to -
passing the Trade Test, conducted by
the Port.
(H 2) 3 4) ) ©) Q)
59(a)  Semior 3 Rs. 5000- Class III Not Not applicable
Carpen- 150-5450- applicable
ter 200-10850.
Grade-1
(8) ) (10) an (12)
Not applicable By promotion Selection Rromotion : Two years
Sepior Carpenter with five
years regular service in
the grade under Scheme
of Skilled Scales subject
to passing the Trade Test,
conducted by the Port fail-
ing which Senior Carpen-
ter with 24 years regular
service put together with
the grades of Senior Car-
penter and Carpenter in
the Port subject to pas-
sing the Trade Test con-
ducted by the Port.
(M 2 3 @ Gr ) N
o1. Painter/ 4 Rs.4300-  ClassIIT Between 18 Essential :
Sign- 120-5260- and 30 years (i) X Standard Pass
Writer TD-130- (i1) Should be capable of maintaining records of
6170- works done in English.
TD-130- (1ii) Must possess a Diploma in Commercial Art
8120 or pass in the Higher Grade Govt., Technical

(v

Examination in outline or tree hand drawing

or any equvalent qualification

) Should pass the Trade Test conducted by the
Port.
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(8) ) (i amn (12)
Age : Mo By promotion failing which by Non-Selectior #rometion : Two years

Oualification: As indicated in direct recruitment Khalas1 (Mcchanical )in
Column-11 possession of 1.T.L., Cer-
tificate with six years
regular service in the
giade 1n the Port sub-
juctto passmg the Trade
Test conducted by the
Pert
M 2 3 @ (%) (®) @)
62. Pipeline 5 Rs.4300-  Class JTI Between 18 Essential :
Fitter/ 120-5260- and 30 years (1) X Standard pass.
Plumber TD-130- {11) TT.L Certificate inthe Trade of Fitter with
6170- three years experience m the profession.
TD-130- (1ii) Should pass the Trade Test conducted by the
8120. Port. .
(8) ©) (10) (1) (12)
Age . No By promotion failing which by Non-Selection Promotion : Two years

Qualification : As indicated direct recruitment. Helper to Plumber 1n pos-
in Column 11 session of LT.I. Certifica-
te with s1x years Regular
Service in the grade in the
Port subject to passing the
Trade Test conducted by
the Port.
(M () 3) 4 () () (7
62(a)  Senior 1 Rs. 5000- Class THI Not Not applicable
Pipe Line 150-5450- applicable
Fitter 200~
Plumber 10850.
Grade-1
(%) %) (10) (11 (12)
Notapplicable By promotion Selection Promotion : Two years

Senior Pipe Line Fitter/
Plumber with tive years
regular service in the
grade under scheme of
Skilled scales subject to
passing the Trade Test
conducted by the Port.
futling whether Senior
Pipe Line Fitter/plumber
with 24 years regular ser-
vice put tegether 1 the
grades of Senior Pipe
Line Iitter/Plumber and
Pipe Line [tter/Plumber
in the Port subject to passmy
the Trade Test canducted
by the Port

J

Zuspirlacee-a

i
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(1) (2) (3) Q) (5) (6) (N
63. Mason 3 Rs. 4300- Class I Between 18 Essential :
120-5260- and 30 years (i) X Standard Pass
TD-130- (ii) ITICertificate in allied Trade with three
6170-TD- years experience in the profession.
130-8120 (iii) Should pass the Trade Test conducted
by the Port.
Desirable :
Possession of National Apprenticeship
Certificate issued under the Apprenticeship
Training Scheme issued by the Director,
Apprenticeship Training Scheme.

(8) )] (10) an (12)
Notapplicable By Direct recruitment Non-Selection Not applicable © Two years
() 2 3) ) (5) (6) (N
80. Machanic 51 Rs. 4300- Class I Between 18 Essential :

. 120-5260- and 30 years (i) X Standard Pass

TD-130- (ii) ITI Certificate in the respective trade

6170-TD- with three years experience in the line.

130-8120 (iii) Should pass the Trade Test conducted
by the Port.
Desirable :
Possession of National Apprenticeship
Certiticate issued under the Apprenticeship
Training Scheme by the Regional Direc-
tor, Apprenticeship Training Scheme.

(3) ) (10) (1) (12)

Age : No . By transfer, tailing which by Non- Transfer : Two years

Qualification - Asindicated promotion and failing both Selection Employees working 1

in Column 11 by Direct Recruitment. the grade of Assistant

Mechanic in the Port,
subject to passing the
Trade Test conducted
by the Port.
Promotion :
Khalasi (Mechanical)/
Cleaner in possession
of ITI certificate with
six years regular service
in the grade in the port,
subject to passing the
Trade Test conducted by
the Port.

(1 2) (3) @) (5) (6) (7

80(a) Sentor 4 Rs. 4640- Class 111 Not Not applicable

Mechanic 140-5760- appplicable

170-9500.
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() ©)

(10)

an

(12)

Not apphcable By promotion

Selection

Promotion :

Mechanic wath five years
regular service in the grade
under the scheme skilled
scales subject to passing
the Trade Test conducted
by the Port.

Two years

(M ) (3) “4) &)

(6)

N

80(b) Senior 6 Rs. 5000- Class III
Mechanic 150-5450-
Grade-1 200-10850.

Not
appplicable

Not applicable

() )

(10)

amn

(12)

Not applicable, By promotion

Selection

Promotion :

Senior Mechanic with
five yearsregular service
in the grade under the
scheme of skilled scales
subject to passing the
Trade Test conducted

by the Port.

failing which Semor
Mechanic with 24 years
regular service put together
in the grades of Senior
Mechanic and Mechanic
in the Port, subject to
passing the Trade Test
conducted by the Port.

Two years

M 2 3) ) (%)

(6)

(7

R6. Auto 3 Rs. 4300- Class ITT
Electrician 120-5260-
TD-130-
6170-TD-
130-8120

Between 18
and 30 years

Essential :
(i) X Standard Pass.

@i1) ITI Course in Mechanic (M.V ) OR
Electrician Trade with 3 years experi-

ence in the profession.

(i11) Should pass the Trade Test conducted

by the Port.
Desirable :—

Possession of National Apprenticeship
Certificate issued under the Apprenticeship
Training Scheme issued by the Director,
Apprenticeship Training Scheme.

(3) 9

(10)

(1)

(12)

Age * No By promotion, failing which
Quahfication : Asindicated by direct recruitment.
in Column 11

Non-
Selection

Promotion :

Khalasi (Mechanical)/
Cleaner/Khalasi (Electrical)
inpossession of L.T.1.
certificate with six years
regular service in the grade
in the port subject to passing
the Trade Test conducted by
the Port.

Two years.
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(M )

(3) C))

(5) ()

(N

86(a) Semor
Auto
Electrician

Rs. 4640-
140-5760-
170-9500.

Class 11 Not

Not applicable

applicable

(®)

)

(10)

1n (12)

Notapplicable

By promotion

Selection

Promotion : Two vears
Auto Electrician with
five yearsregular service
m the grade under the
scheme of'skilled scales
subject to passing the
Trade Test conducted
by the Port.

H (2) (3)

“) (5)

(6)

(7)

86(b) Senior Auto 1
Electrician
yrade-1

Rs.5000-  Class HI
150-5450-
200-10850.

Not
applicable

Not applicable

(8

%)

(10)

(an (12)

Not applicable

By Promotion

Selection

Promotion : Two years.
Senior Auto Electrician with
five years regular service

in the grade under the
scheme of skilled scales
subject to passing the

Trade Test conducted

by the Port.

failing which Senior

Auto Electrician with 24 years
regular service put together

m the grades of Senior

Auto Electrician and Auto
Electrician in the Port, subject
to passing the Trade Test
conducted by the Port.

(1) 2) (3)

“4) (%)

(6)

(7

87 Machinist 1

Rs. 4300- Class 111
120-5260-

TD-130-

6170-TD-

130-8120.

Between 18
and 30 years

m
(i1)

()

Essential :—

X Standard Pass.
Certificate in Machinist I'TI Trade with 3
years experience in the profession.
Should pass the Trade Test conducted
by the Port.

Desirable :—

Possession of National Apprenticeship
Certificate 1ssued under the Apprenticeshup
Traming Scheme 1ssued by the Director,
Apprenticeship Traming Scheme
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(3) ® (10) (1) (12)
Age No By promotion, failing which Non- Promotion : Two years
Qualification : Asindicated by direct Recruitment. Selection Khalasi (Mechanical)/
in Column 11 in possession of L.T.I.

certificate with six years

Regular Service in the grade
1n the port subject to passing
the Trade Test conducted by

the Port.
(1 (2) 3) ) (5) (6) (N
87(a)  Senior 1 Rs. 5000~ Class I Not Not applicable
Machinist 150-5450- applicable
Grade-I 200-10850.
(3) ®) (10) an (12)
Not applicable ’ By Promotion Selection Promotion : Two years
Senior Machinist with
five yearsregular service
in the grade subject to
passing the Trade Test
conducted by the Port.
failing which Senior
Machinist with 24 years
regular service put together
in the grades of Senior
Machinist and Machinist
in the Port, subject
to passing the Trade Test
conducted by the Port.
(M ) (3) C) %) (6) (N
88. Fitter 7 Rs. 4300- ClassIII Between 18  Essential :—
120-5260- and 30 years (i) X Standard Pass.
TD-130- (i) LTI fitter Trade with 3 vears experience in
6170-TD- the profession.
130-8120 (iii) Should pass the Trade Test conducted by
the Port.
Desirable :—
Possession of National Apprenticeship Certi-
ficate issued under the Apprenticeship
Training Scheme issued by the Director, App-
renticeship Training Scheme.
®) &) (10
Age : No By promotion failing which by Non Selection
Qualification : As indicated in Direct Recruitment.
Column 11.

245 @1 jeoooH
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an (12)
Promotion : Two years
Khalasi (Mechanical)/Cleaner in possession of 1.T.1. certificate with six
vears regular service in the grade in the Port subject to passing
the Trade Test conducted by the Port.
h (2) 3) €Y 3) ©) )
88(a)  Senior 1 Rs. 4640-  Class 1 Not applicable Not applicable
Fitter 140-5760-
170-9500.
(8) ©) (10)
Not applicable By promotion Selection
) (12)
Promotion : Two years
Fitter with five years regular Service in the grade under the Scheme of Skilled
Scales subject to passing the Trade Test conducted by the Port.
(H 2) 3) €y ) (6) M
88(b) Senior 2 Rs. 5000-  Class III Not applicable Not applicable
Fitter 150-5450-
Grade-I. 200-10850
(8) 9 (10)
Not applicable By promotion Selection
(11) (12)
Promotion : Two years
Senior Fitter with Five Years Regular Service in the grade under the Scheme
of Skilled Scales subject to passing the Trade Test conducted by the Port
failing which Senior Fitter with 24 years regular service put together in the
grade of Senior Fitter and Fitter in the Port subject to passing the Trade Test
conducted by the Port.
() 2 3) “4) %) (6) M
89 Tumer 3 Rs. 4300- Class IT1 Between 18 Essential :
120-5260- and 30 years (i) X Standard pass.
TD-130- (ii) L T.I Certificatein the Trade of Turner
6170-TD- with three years experience in the
130-8120 profession

(iii) Should pass the Trade Test con-
ducted by the Port.

Desirable :

Possession of National Apprenticeship
Certificate issued under the Apprentice-
ship Training Scheme issued by the
Director, Apprenticeship
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Training Scheme.

®) ) (10)
Age - No By transfer failing which by promotionand  Non-Selection
Qualification : As indicated in Column 11. failing both by Direct Recruitment
an (12)
Transfer: Two years

Employees working in the grade of Assistant Turner in the Port, subject to passing
the Trade Test conducted by the Port.

Proraotion :

Khalasi (Mechanical)/Cleaner in the possession of . T.1. Certificate with six ycars

regular service in the grade in the Port subject to passing the Trade Test con-
ducted by the Port.

(1) 2) (3) €Y &) (6) @)
8Y(a)  Senior 2 Rs. 5000- Class III Not Not applicable
Tumer 150-5450- applicable
Grade-1 200-10850
®) ®) (10)
Not applicabie By promotion Selection
1 (12)
Promotion : Two vears

Senior Turner with five years regular service in the grade
under the Scheme of Skilled Scales subject to passing the
Trade Test conducted by the Port failing which Senior
Turner with 24 vears regular service put together in the
grades of Senior Tumer and Turner in the Port, subject to
passing the Trade Test conducted by the Port

(D (2) 3) H &) (6) (N
91 Tinker 3 Rs. 4300- Class 11 Between 18 Essential:
120-5260- and 30 years (i) X Standard pass
TD-130- (i) .T 1. Certificate in the Metal Sheet
6170-TD- Work Trade with three years experience in
130-8120. the profession
(iii) Should pass the Trade Test conducted
by the port

Desirable :

Possession of National Apprenticeship
certificate issued under Apprenticeship
Training Scheme issued by the Regional
Director. Apprenticeship Training.

3 ) (10)

Age. No By promotion, failing which by Non-Selection
Qualification - As indicated in Column 11. direct recruitment
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1n (12)
Promotion : ‘ Two years
Khalasi (Mechanical)/Cleaner in possession of I. T.1. Certificate in the Trade, with Six
years. Regular Service in the grade in the Port subject to passing the Trade Test.
(h ) 3 €9 &) (6) %
94 Black 7 Rs 4300- Class I11 Between 18 Essential:
Smith 120-5260- and 30 years (i) X Standard pass
TD-130- (i) L.T.I Certificate in Blacksmith trade
6170-TD- with 3 years, experience in the the
130-8120 profession.
(iii) Should pass the Trade Test con-
ducted by the port.
Desirable :
Possession of National Apprenticeship
Certificate issued under Apprenticeship
Training Scheme by the Regional Direc-
tor, Apprenticeship Training Scheme.
t)) ® (10)
Age: No By transfer. failing which by Non-Selection
Qualification : As indicated in Column 11. promotion and failing both by Direct
Recruitment
(11) (12)
Treansfer : Two years
Employees working in the grade of Assistant Blacksmith in the Port, subject
to passing the Trade Test conducted by the port.
Promotion :
Khatasi (Mechanical)/Cleaner in the possession of ITI Certificate with six
years, Regular Service in the grade in the Port subject to passing the Trade
Test conducted by the Port.
(hH (2) 3) €y ) (6) @)
94(a)  Senior 2 Rs. 5000- Class 11 Not Not applicable
Black- 150-5450- applicable
smith 200-10850
Grade-1 .
(8) ) (10)
Not applicable By promotion Selection
(11) (12)
Promotion : Two vears

Senior Blacksmith with five years regular service in the grade
under the Scheme of Skilled Scales subject to passing the Trade
Test conducted by the Port failing which Senior Blacksmith with
24 years regular service put together in the grades of Senior Black-
smith and Blacksmith in the Port subject to passing the Tradc

Test conducted by the Port.
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M 2) 3) @ &) (6) )
96 Welder 11 Rs. 4300- Class ITI Between 18 Essential:
120-5260- and 30 years (i) X Standard pass
TD-130- (ii) ITI Certificate in the respective trade with
6170-TD- 3 years, experience in the line.
130-8120. (iii) Should pass the Trade Test con-
ducted by the Port.
Desirable :
Possession of National Apprenticeship
Certificate issued under the Apprenticeship
Training Scheme issued by the Regional
Director, Apprenticeship Training Scheme.
) ®) (10)
Age: No By transfer, failing which by Non-Selection
Qualification : As indicated in Column 11. promotion and failing both by
direct recruitment
an (12)
Transfer : Two years
Employees working in the grade of Assistant Welder in the Port, subject
to passing the Trade Test conducted by the Port.
Promotion :
Khalasi (Mechanical)/Cleaner in possession of ITI Certificate with six
years, regular service in the grade in the Port subject to passing the Trade
Test conducted by the Port.
1) @) 3) @ (5) (6) (N
96(a)  Senior 2 Rs. 5000- Class 111 Not Not applicable
' Welder 150-5450- applicable
Grade-1 200-10850
(8) &) (10)
Not applicable By promotion Selection
an

Promotion :

Senior Welder with Five Years, Regular Service in the grade
under the Scheme of Skilled Scales subject to passing the Trade
Test conducted by the Port failing which Senior Welder with 24
years, regular service put together in the grade of Senior Welder
and Welder in the Port subject to passing the Trade Test conducted
by the Port.

Two years
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1) ) 3) @ &) (6) (7
102 Electri- 38 Rs. 4300- Class III Between 18 Essential:
cian 120-5260- and 30 years (i) X Standard pass
TD-130- (ii) ITI Certificate with three years experience
6170-TD- in the line with certificate of competency.
130-8120. (iii) Should pass the Trade Test con-
ducted by the port.
Desirable :
Possession of National Apprenticeship
Certificate issued under Apprenticeship
Training Scheme by the Regional Director,
Apprenticeship Training
®) ® (10)
Age. No By promotion, failing which by Non-Selection
Qualification - As indicated in Column 11. Direct Recruitment
(11) (12)
Promotion : Two years
Khalasi (Electrical) in possession of ITI Certificate with six
vears regular service in the grade in the Port subject to passing
the Trade Test conducted by the port.
(n 2) (3 “ &) (6) M
102(a) Senior 3 Rs. 4640- Class 111 Not Not applicable
Electri- 140-5760- applicable
cian 170-9500
&) ) (10)
Not applicable By promotion Selection
an (12)
Promotion : Two years
Elcctrician with five years regular service in the grade under
the Scheme of Skilled Scales subject to passing the Trade
Test conducted by the Port.
(1) (2) 3 4 (5) (6) N
102(b) Senior 7 Rs. 5000- Class I1I Not Not applicable
Electrician 150-5450- applicable
Grade-1 200-10850
8) _ ® (10
Not applicable By promotion Selection
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(11) (12)

Promotion: Two years
Senior Electrician with five years regular service in the grade

undecr the Scheme of Skilled Scales subject to passing the Trade

Test conducted by the Port, failing which Scnior Electrician with

24 years regular scrvice put-together with the Grades of Senior

Electrician and Electrician in the Port subject to passing the Trade

Test conducted by the Port

(" (2) (3) “4) (5) (6) (7)

103 Lineman 10 Rs. 4300- Class ITI Between 18 Essential :—
120-5260- and 30 years (i) X Standard Pass
TD-130- (1) ITI Certificate in the Trade of Electrician
6170-TD- (or) Wireman with one year experience
130-8120 in the line with valid licence to work in

H.T. Lines.

(m1) Should pass the Trade Test conducted
by the Port
Desirable :—

Possession of National Apprenticeship
Certificate issued under the Apprenticeship
Traming Scheme by the Regional Director,
Apprenticeship Traimng .

(8) )] (10) (11) (12)
Age : No By promotion, failing which Non- Promotion : Two years
Qualification * Asindicated by direct Recruitment. Selection Khalasi (Electrical)
in Column 11 mpossessionof LTI

certiticate with s\ vears

Regular Service n the grade
1 the port subject to pussing
the Trade Test conducted by

the Port
(1 (2) (3) “) (%) (6) (N
103(a) Sentor 1 Rs 5000-  Class I Not Not applicable
Lineman 150~545¢)- appplicable
Grade-1 200-10850
(3) ) (10) an (12)
Not applicable By Promotion Selection Promotion : Two years
Senior Lineman with

five years regular service
in the grade under the
scheme of skilled scales
subject to passing the
Trade Test conducted

by the Port. Failing
which Senior Lineman
with 24 vears
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(1n

regular service put together
in the grades ot Senior
Lineman and Lmeman

in the Port, subject

to passing the ITrade Test
conducted by the Port

() 2) 3 €Y (%) (6) (N
167 Senior 1 Rs. 4640- Class IIT Not Not applicable
Plater 140-5760- appplicable
170-9500.
(%) )] (10) (11) (12)
Not applicable By promotion Selection Promotion : Two vears

Plater with tive yeurs
regular service

m the grade under the
scheme of skilled scales
subject to passing the
Trade Test conducted
by the Port.

Foot Note :—

[No. PR-12012/24/99-PE-T]
K.V.RAO, Jt. Secy.

The Tuticorin Port Trust Employees (Recruitment, Sentority and Promotion) Regulations, 1979, were published in the Gazette
of India. Extraordinary. vide GSR No 234(E). dated the 16th March, 1979. and subsequently amended vide :—

(1) GSR 349 (E).
() GSR 808 (E).
(iii)y GSR 848 (E).
(1v) GSR 1062 (E).
(v) GSR 486 (E).
(vi)  GSR 648 (E).
(vil)  GSR 60 (E),
(vii)  GSR 346 (E),
(n)  GSR 818 (E).
(\) GSR 834 (E).
(\)  GSR 422 (E).
(\i) - GSR 157 (B
(i) GSR 163 (E).
() GSR 312 (E).
(xv) GSR 372 (E).
vy GSR 132 (E).
(i)  GSR 3589 (E).
(xvili)  GSR 276 (E).
(vix)  GSR 831 ().
(xx)  GSR 241 (B),
(xx1) GSR 242 (E).
(1) GSR 326 (E).
() GSR 309 (E).
(xx1v)  GSR 510 (E).
() GSR 739 (E).
(xxvi)  GSR 740 (E).

dated the 30th July.

dated the 21st September,
dated the 20th September.

dated the 22nd December.
dated the 11th May,
dated the 29th June,
dated the 10th February,
dated the 30th March,

dated the 17th November.,

dated the 2nd December,
dated the 26th May,
dated the 19th March.
dated the 19th March,
dated the 5th  June.
dated the 8th  July,
dated the 10th March.

dated the 22nd September.,

dated the 20th April.
dated the 29th December.
dated the 10th March,
duted the 10th March,
dated the 10th April,
dated the 31st May.
dated the 31st May,

dated the 22nd September.,
dated the 22nd September,

1984
1987
1989
1989
1992
1992
1993
1993
1994
1994
1995
1997
1997
1997
1997
1998
1998
1999
1999
2000
2000
2000
2000
2000
2000
2000
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